
The Nagaland Gazette 	 May 15, 2023 

PART-V 

NOTIFICATION 

Dated Kohima, 25thApriI, 2023. 

NoLAW/ACT/23-16/2022:: The Nagaland Appropriation (No.1) Act,2023 
(Act No.1 of 2023) duly assented by the Hon'ble Governor of Nagaland on 
01.04.2023 is published herewith for general information. 

Sd/- 

04  WEKO-U 1IER0 
Deputy Legal Remembrancer 

& Deputy Secretary to the Govt of Nagaland. 

An 
Act 

To authorise payment and appropriation of certain sums from 
and out of the Consolidated Fund of the State of Nagaland to 
the services of the year ending on the thirty first day of March, 
2023. 

It is hereby enacted in the Seventy Fourth year of the Republic 
of India as follows. 

Short Title and 
	 1. This Act may be called the Nagaland Appropriation (No. J) 

Commencement 
	 Ad, 2023. 

Withdrawal of 

1852,98980,0001 - 
(Rupees one thousand 
eight hundred fifty 
two crore ninety eight 
takh eighty thousand 
only) from and out 
of the Consolidated 
Fund of the State of 
Nagaland for Financial 
Year 2022-23.. 

2. From and out of the Consolidated Fund of the State of 
Nagaland there may be paid and applied further sums not 
exceeding those specified in column (5) of the Schedule 

amounting in the aggregate to the sum *tT 1852,98,80,000/-
(Rupees one thousand eight hundred fifty two crore ninety 
eight lakh eighty thousand only) towards defraying the 
several charges which will conic in course of payment during 
the year ending on the thirty first day of March, 2023 in 
respect of services specified in column (1) of the Schedule. 

Appropriation 
	

3. The sums authorised to be paid and applied from and out of 
the Consolidated Fund of the State of Nagaland by this Act 
shall be appropriated for the services and purpose expressed 
in the Schedule in relation to the year ending on the thirty first 
day of March, 2023. 
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SCHEDULE 

THE NAGALAND APPROPRIATION (NO. 1) ACT, 2023 

(Rs. in Lahh) 

Demand/Appropriation, Service 
& Purposes Section 

Voted b 

Assembly 

Chargedon the!  
Consolidated 

Fund Total 

2 . 

I State Legislature 
REVENUE 2109.92 80.73 219065 
CAPITAL 339.11 7 339.11 

3 Council of Ministers REVENUE 488.94 488,94 

4 Administration of Justice 
REVENUE 302A7 302.47 

CAPITAL 2276.74 227674 
5 Eleotion REVENUE 2242.62: 2242.62 
9 Taee on Vehicle REVENUE 18.09 18.09 
10 REVENUE 181.82 181.92 PubliG Senfioe  

14 Jails 
REVENUE 970.15 970.15 
CAPITAL 150.00 150.00 

15 Lokayrukta REVENUE 165.29 165.29 

IState Guest Houses 
845.55

116 
REVENUE 845,65 
CAPITAL 23120 231.20 

18 Pe"0113 and 00-~er Retirement 
Benefits REVENUE 7105.98 7105.98 

19 Rajya Sainik Board EVENUE 2.42 2.42 
20 Relief. Rehabilitation etc. 	

it 
REVENUE 290.92 290.92 

21 
Relief of Distress caused by 
Natural 19I[11iUT. 

REVENUE 10089.99. 10089.99 
CAPITAL 	, 298.60 296.60 

22 Civil Supplies 
REVENUE 7290.55 7290.55 

CAPITAL 46.99 
- 

48.99 
24 Small Savings REVENUE 2.00 20O 
26 Civil Secretailat CAPITAL . 	 680.11 . 680.11 
28 CM Police  

-- .,. 

REVENUE 
. 	 ..a 

1981.28 
.. 	- 	..-..e...... 

. 1981.28 
½ 	 .- 

31 
.- 	-. 	 .. 	 ., 	., 

Sdoo1Educatlon CAPITAL 9378.66 
... 	 .._ 	 .- 

9318.56 

32 Higher Education 
REVENUE 3038.75 3038.75 

CAPITAL 1569.74 1569.74 

3 and 
REVENUE 1054.74 1054.74 

Youth Resources 	Sports 
CAPITAL 3999.14 

1 
3999.14 

34 Art and Culture and Gazetteers CAPITAL 3.41.23 341.23 

36 
Medical. Public Health and Family 
Welfare 

CAPITAL 22557.94 22557.94 

36 Urban Development REVENUE 1914.15 1914.15 
37 Mun icipal Administration REVENUE 2904.74 2904.74 

39 Tourism 
REVENUE 556.82 558.82 

- 

CAPITAL 379.02 
1 

379.02 

42 Rural Development CAPITAL 200000 2000.00 
43 Soca$ 	urity and Welfare 	!RF-V1=-NUE - 	 9857.93 9857.93 
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Dmnd1Approprliton SorIc. 
& Purposo$ " 	' 

Vot*d b 
. 	I 
.bly Mim 

Charged on th. 
Conso!Idatsd 

Fund Total 

-.......--.-.._4.... - 5 
44 viIuaUon REVENUE 121.70 127.70 
46 jjjj  12Q132 120.32 

40 ArIcuftvre CAPITAL 2000.00 2000.00 

50 Mlmii IlusbarVy arid Daley 
' v I. -M n WiTAL %71 16.71 

' i# r 
FVNU 833.80 833.0 

CAPITAL 550.48 550.4.8  

53 Industries 
REVENUE $25.51 $25.57 

CAPITAL 3159.42  310.42 

4 MI.rai 	v.opmint 	- REVENUE 23317 23317 

66 Power 
REVENUE 1234.55 12048.55 
CAPITAL 6721.52 

60 Road Transport REVENUE 452 
ioóo WITAL 100.00 

Roids *no DrId LTtW 41955,12  
81 Sp*cI D•v&ornrt Pro'.mm CAPITAL 1000.00 1000.00 

52 Civil AdmlnIItratlon WQrkI 
REVENUE 74.03 74.93 
CAPITAl. 12.75 1822.76 

63 SeI.nc, T.chnOIoy, EGOIO9y and 
- R A R 59 

54 HOWIng CAPITAL 1582.26 

1016.60 
571.78.. •T IZl3 

153226 

-1015.60 
SLit. Council of Eductton.I 
RsshreP srd Tsb16 

i;fl'ttit 
CAPITAL 

55 •IIC4 Engifilefring ProAct 
REVENUE 129.2 129.29 
CAPITAL 5222.67 522207 

60 Fii 	and En'o,.nc 	S*ñ444* ArNtNUA 17777 
CAPITAL 685.36 686.36 

.0 Horticujtur* CAPITAL 2000.00 2000.00 
state insfituto (if Rural LIrLI . 
M.chanIo. Eng1n.*rn9 REVENUE 4,68 1 

- Women W&fu* REVENUE 55.58 55.58 
• REVENUE 2149.04 2140,04 

CAPITA.  1 	7 ...:7 
711 8ortv AMir 	..•• (jL3!.1I!LE 4 81  
80 state InlQrmstIQn Coznmislon Iitt1'1 16.44 16.44 

01 lflrorTn.tIonT.chnoIouy.pd 

82 
 REV€NUI! 401.5 . 

Now snd RnwabI• Ensrgy . CAPITAL  
GRAND TOTAL: 134551,95 746.85 185293.80 

CAPITAL: 11409fl.21 1140a8.21 
RVEMU 7645.74 7468 71200.59 



4 	 The Nagaland Gazette, Part-V 	May 15, 2023 

THE NAGALAND 
APPROPRIATION (NO. 1) ACT, 

2023 (ACT N0.1 of 2023) 

This Act was passed by the Nagalarid Legislative  Assembly on 2&03 2023 

arid certified that this is a Money .Act. 
w 

ui- 
Kohima. 	 SHARINCAIN LONGKUMER 

the 28-03-2023 	 SPEAKER 

Nagulaiid Legislative AssembLy 

I assent to this':Act.. 

Sd/I, 

comma, 	 LA GANESAN 

the 01-04-2023 	 00 V RN DC 


